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News' of IS March, 1970, to* been 
seen.

<b) & (c).  The allegation in the 
news item was  that  funds of the 
Paradip Port Trust had been misap

propriated  in  connection  with  a 
‘Souvenir’ brought out in 1972 on the 
occasion of a Seminar, The ‘Souve
nir’ was not, however, brought out by 
or on behalf of  the  Port Trust, it 
was published by the Editor.  There
fore, the question of misappropriation 
of Port Trust’s funds does not arise.
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Telephone Bills of RPFC, Karnataka

11117. SHRI RAM PRAKASH TRI- 
PATHY: Will the Minister ol PAR
LIAMENTARY AFFAIRS AND 
LABOUR
be pleased to state:

(a) what is the telephone bills of 
the Regional Provident Fund Commis
sioner Karnataka, month-wise for the 
last cm  vear jmd whether jt doe* not 
cross all limits; and

(b) what action Government propose 
to take In this regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR & 
PARLIAMENTARY ABTRIRS (DR. 
RA& KlRFAL SENRA); (a) The 
Employees P*oVident Fund Organisa
tion hag reported as follows:

Telephone bills are received and 
paid quarterly. The amount of tele
phone bills <*i the Regional Provident 
Fund Commissioner, Karnataka d«J>

m  to® period from 1U497S to 
10J.197& are given below:—
Office telephony—
[i) n.9.1978 to 104.1978 .., Ri-14,323/30 
*e) 11.̂ .1976 to 10.8.1978. . .  Ri* 15̂ 4/85
(3) 11.6.1971 *010.11.1978 . . .  Rs.®,724/85
(4) 11.11.1978 to 10.2.1979... Rs. 10,506/3 5
Residential Telephone;

(i) ai.n .1978 to 10.12.1978.. .Ri. 219/-
(a) xt. 12.1978 to 10.3.1979...R». 1,201/20

(b) Government have advised the 
Employees Provident Fund Organisa
tion to take suitable measures to 
bring down the expenditure which ap
pears to be on the high side.
Shipping Corporation of India's Plan 
to help the Shippers in the Northern 

Region

11118. SHRI M. RAM GOPAL 
REDDY: Will the Mimtser of SHIP
PING AND TRANSPORT
be pleased to state:

(a) whether Shipping Corporation of 
India has a plan to help the shippers 
in the Northern region; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHANj) RAM): (a) & (b). The 
Shipping Corporation of India pre
sently has a small liaison office m 
Delhi. This office is proposed to be 
developed into a Regional office equip
ped to give information regarding 
sailings, freight rates and other mat- 
ters in order to help the shippers in 
the northern region.
Baliavpnr-gurjftgarh Railway line

11119. SHRI RAJE VISHVESHVAR 
RAO: Will the Minitaer of RAIL
WAYS
be pleased to state:

(a) whether he had promised the 
people of the Chandrapur District »  
Maharashtra State to lay a railway 
line to Stftfagerh from
when he last visited Chandrapur;

(b) why, then the Q m toa M 1**  
delaying in W M  **«* m >




